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SHRI Y. B. ('HAVAN :  I havc nOlhing 
to answer. 

MR. DEPUTY-SPEAKER: The ques-
tion Iii : 

"That Ihe Bill, ~ umendcd. bc pas,,·,I." 

TI'e Mofirn wa.. at/opted. 

BUSINESS ADVISORY COMMITTEE 

FIFTIETH REPORT 

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHR) RAGHU RAM-
AIAH) :  I prelient the Fiftielh Report III 
Ihe Business Advisory Committee. 

17.:11 In. 

uNIVERSITY GRANTS COMMISSION 
(AMENDMENT) BILL; AND MOTION 
RB:ANNUAL REPORTS OF UNIVER-

SITY GRANTS COMMISSION 

. rim MINISTER OF EDUCATION 
t,N'D YOUTH SERVICES (DR. V.K.R.V. 
BAO): I I1I(lve : 

(M) 

"That the Bill to amend the University 
Grants Commission Act, 1956 , as passed 
by Rajya Sabha. be lilken into considcfa-
tion," 

With your permission. ) also mow 

"That Ihe Annual Reports of the Uni-
versity Granls Commission for the yC' .... 
1965-66, 1966-67 and I 967-6R, laid on 
Ihe Table of the House on Ihe 29th. 
March, 1967, 3nl May. 1968 and the 
141h March, 1969 resI'cl·lively. be taken 
into consh.k-ration:' 

SIIRI SRADHAKAR SUPAKAR 
(Sambalpur): Why i, Ihe lalesl rc ,,~ 

of I he UGC for 1968·6\} nol l'r~ '! 

DR. V. K. R. V. RAO : It I"" been 
I.:in:ulated; it hots nut been laid on Lh.: 
Table; in a COUlllc of day, il will bo laid 'lil 
Ihe Table. It has now hecn oblained. 

17 ·22 hrs. 

[SURI K. N. TIWAI<Y in 1".-e""ir] 

Firsl, I should like I" ~ a  aboul Iho 
Bill. The UGC had ~ n funclionin!! 
from 1956 and <inee Ihen Ihe scale of it. 
aClivilies had been increasing. The number 
or universities had also increased enor-
mously and it afso had taken under it, 
purview a large number of colleges for 
review and assislanee. The UGC therefore 
needed to be strengthened and a I,arfia-
menlary comminee was appointed under 
chairmanship of the late Shri Sapru which 
r,'Commended Ihat it should have a largcr 
composition and have 15 members against 
the nine members al present. The committee 
also recommended that there should be 
five full time members as against one ruJl 
time member at present. Another recom-
mendation was that the vice chancellors 
or heads of institutions which were in re-
edpt of grants from the UGC should not 
be members of the Commission; not that 
they had anything againt them but with 
a view to ensure complete objectivity and 
impartiality on the part of the Commission. 
It was felt that the Commission should not 
confine itself to giving maintenance gmnts 
for Central universities. Al the moment 
it gives maintenance and development 
aranls for Central universities. For all 


